
CENTRAL ADMINISTRATIVE TRiBUNAL, DELHI 

- Application No. 	 of 19 1 

Old Writ Pet.......No.. .............. ........ 

CERTIFICATE 

Certifiei that no further action is required to be taken and the case is fit for consigament to the Record 
Room (Decided). 

Dated: 

Countersigned: 

I 

Section Officer/ourt Othee. 

Signtü?ë ó1t!T 
Dealing Assistant. 



'L. ( 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
AHMEDABAD BENCH, AHMEDABAD. 

RAMAIO.A.IT.A.Ic1 V 198 

Thj:' c•. I 	 Applicant (s). 

S 	
Adv. for the 
Petitioner (s). 

Versus 

I 
	

Respondent (s). 

_Adv. for the 
Respondent (s) 



0.? ./298/90 

CORAM : Hon'ble Mr. J.N. Murthy .. Judicial Nernber 

Administrative Irnber 

3dvocate for the 

rx that after this 

the respondents 

petition and stated 

ic the petition. So 

:elief clairred is given. 

J N P&irthy ) 
rudicial Member 


